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CENTRAL ADMINISTRATIVE TRIBUNAL. 3ABALPUR BENCH.3ABALPUR

Original Application No. 500 of 2nnn

Oabalpur, this the 13th day of narch 2003

Hon.ble Mr. Oustice N.N, Singh - Vice Chairman
Hon ble nr. p. k. Upadhyaya- nember (Admnv.)

Kishore Singh
S/o Late Shri Amar Sing
Aged 70 Years
R/0 365 East Kariya Pathar
Ghamapur, Oabalpur

(Sy Advocate - None)

Union of India
Through Secretary
Ministry of Defence
Dept. of Defence Prdduction
New Delhi-110011

The Director General
Ordnance Factories
10, A Auckland Road.
Calcutta *

- Applicant

VERSUS

3. The General Manager
Gun Carriage Factory
Oabalpur (MP)

(By Advocate- Shri P. Shankaran)
-RESPONDENTS

order (Oral )

On 16,3.2001 and 6.9.2001 none appeared on behalf
O' th. applicant. Today ,iao noppoy ia praaant on
bahalf of tha applicant, it appaara that tha applicant
haa no intareat in proaaeuting thia caaa. Accordingly
thia DA ia diamiaaad for non-proaecution.

C t-l/i

(R.K.Upadhyaya)
Member (A) (N.N. Singh)

Vice Chairman
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